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(IV) Reported march of farm s
and aricultural labour.rs from Red
Fort to Boat Cinb for redressal of
their Grievancas

SHRI INDRAJIT GUPTA
(Basirhat) : Sir, under rule 377, I
wish to raise the following matter :

Several lakhs of farmers and agri-
cultural labourers from all over the
country have assembled to-day in
Delhi at the call of the Kisan Co-
otdination Committee, and have
marched from the Red Fort to the
Boat Club. They have come to
present their charter of demands to
the Parliament, These demand
iatlude the fixation and payment of
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remunerative prices for agricultural
producc, control on the prices of
agricultural inputs, debt reliel for
small and marginal farmers, homestead
land and adequate minimum wagees
for agricultural labourers, and a com-
prehensive public distribution system
to ensure supplies of essential com-
moditics to both urban and rural
people at cheap rates,

The bulk of the demonstrators
outside Parliament House come from
those areas of Bihar, U.P., Haryana,
M.P., Rajasthan, Maharashtra, Kar-
nataka and Tamil Nadu, where big
peasant agitations and struggles have
taken place in recent months on the
above-mentioned demands, and have
been met with severe repression.

It is hoped that the Government
will take today’s demonstration seri-
ously as an expression of the grievances
and legitimatce demands of all sections
of the toiling peasantry and the farm
labourers, and will take early action
to satisly them,

It is regrettable that about 2,000
Adivasi dpeasants, including women
and children coming from Jaipur have
been detained at Rewari station
where they have also been harassed
and arrested by the C.R.P.

(V) Neep 1o SuppLy Coal To
ENKORE  THERMAL Power
STATION, MADRAS

DR. A. KALANIDHI (Madras
Central) : Sir, under rule 377, I
wish to raise the following matter :

Coal stock in Ennore Thermal
Power Station, Madras will last for
only one day. The quantum re-
quijred for Madras is 12 lakhs tonnes,
whereas only 8 lakh tonnes have been
sent, aad for Tuticorin Thermal Po-
wer Station, the quantum required is
9 lakh tonnes for which only 4 lakh
tonnes have been sent. There is a
massive power cut, and the position
of power is very precarious. Madras
City is facing a crisis. There is heavy
power shut-down for even domestic
use. Railway authorities say that they



